
of 

BUSINESS ADVISORY COMMl'I'fEE 

(Seventh Lok Sabha) 

SlXTY-FOURTH REPORT 

(P:rescn,ted on 31·7-1984) 

The Business Advisory Committee held a sitting on Tuesday, 31 July, 1984. 

the following items 

(Amendment) Bill, 2 hours 

(Consideraition and passing) 

(2) Council Bill, J 984, passed 2 hours 

(3) The Industrial. Reconstruction Bank of India Bill, 1984. 2 hours 

(4) 

( Considera,tion and passing) 

Immunity Company Limited 
of Undertakings) Bill, 1984. 

(5) The Indian Post Office (Amendment) Bill, 1982. 
(Cansidera,tion and passing) 

(6) The Banking Laws (Amendment) Bill, 1984. 
( Cansidera,tion and passing) 

(7) The Deltlj;ated (Amendment) 

(8) 

(9) 

(10) 

(11) 

(12) 

(13) 

Bill, 1984, as 
(Consideration and passing) 

Land Acquisition (Amendment) Bill, 1984. 
( Conside'ration and passing) 

(Amendment) Bill, 1984, as 

(Considera.tion and passing) 

by 

hour 

3 hours 

4 hours 

1 hour 

4 hours 

2 hours 

1 hour 

hour 

2 hours 

6 hourn 
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(I 4) Discussion on "Approach to the Seventh Five Year 
Plan 1985-90'', laid on ,the Table of the House on 
the 30th July, 1984. 

1 day 

3. The Committee also recommend that discussion under Rule 193 regard-
ing communal riots, atrocities on harijans and backward classes may be held during the next week. 

4. The Committee further recommend that in order to provide sufficient 
time for completion of essential items of Government legislative business. the 
House may sit during lunch bour from Wednesday, 1 August. 1984 till the end of the current session. 

NEW DELHI; 
lz'i/y 31, 1984 

c:-~=c:---;-;:-, Sravana 9, 1906 (Saka) 

GMGIPND-1072 LS-Lino-31-7-884-500 

BAL RAM JAKHAR, 
Chairman, 

Business ~4dvisory Com.,nittee. 


